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would enable catabUshment of companies in 
tbe private lector to pnerate power for 
lale to con.omen, captive leoeration, tax 
exemptions, and financial assistance etc. 

There bas b~en no chanle in tbe policy 
repldilll private sector participation in 
power leDeration. Tbe Electricity (Supply) 
Act, 1948 does Dot preclude power lenera-
tion in the private sector. The prescnt 
policy i. felulated by tbe Industrial Policy 
Reloluation of 1956. Uuder tbi. Resolution 
tbe leneratioD and distribution or electri-
city falls under Scbedule • A' , which 
jncludes tbe catelory of indu.tries, tbe 
future devclopment of which will be tbe 
Gclusive feapoDsibility of the Stlte The 
Resolution, bowever, doe. not preclude the 
cxpanlioD of tbe existing privately owned 
unltl or tbe pol.ibility of tbe State securing 
tbe cooperation or private enterprise in the 
cstabJilhment of ncw units when the national 
interest. so require. 

Permillion for captive power units is 
liven ",bere tbe requirement of power is 
larle and continuou. and reliable power is 
neceslary. 

Eleru Releneir Project 

521. SHRI C. MADHA V REDDY 
Will the Minister of IRRIGATION AND 
POWER be pleased to Itate : 

<a) -whether he il aware lhat tbe fint 
phase of tbe Eleru Reservoir projecc started 
as (or back as 1979 bas not Jet been comp-
leted; and 

(b) if so, the r~alon. (or tbe deJay 
and action envisaaed by Government to 
release adequate fUDds ror tbe early comple-
,ion of tbe project ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA-
NAND) : (a) and (b) Government of Andbra 
Prldesh took up tbe construction of Y.eleru 
Reservoir Project in 1979 and bas incurred 
an expenditure of Rs 46 crores UP[O end 
of Sixth Plan alainst the estimated cost of 
Rs. 149 crores. Due to inadequate fund. 
provided by tbe State Government the 
project works have not been CoD'tpJeted. Tb~ 
State Goveromcnl hiS proposed to provide 
t be full spill·over cost of this pro.ject in 

the VII Five Year Plan which hal also 
been recommended by the Working Group 
of tbe PlanniDI Commiuion. 

Examinations Conducted by Railway 
RecruitmeDt Boards 

S21. SHRI C. MADHA V REDDY : 
Will tbe Minister or RAILWAYS be pleased 
to Itate : 

(a) the number of examinations conduc-
ted by tbe Railway Recruitment Boards 
durinl the last three years ; 

(b) wbether tbe Railway Recruitment 
Boards take more tban a year to declaret 
resuhs for the examinations conducted by 
tbem ; aDd 

(C) if la, tbe reasonl for delay in 
declarinl relults ? 

THE MJNJSTEk OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRJ 
MADHAV RAO SCINDIA): (a) to (c) The 
Railway Recruitment Boards conduct 
examinations for more than 50 technical 
and non-technical categories aDd OD an 
averale, an examtnation is conducted eacb 
year for eacb category, dependlDl upon tbe-
indents placed OD tbem by the Railway 
adminlstrationl. The recruitment proces. 
involves invitinl of applications, preliminary 
scrutiny thereof, conductlDg written 
examinatioDs and interviews. Normally, the 
time taken for completion of tbe recruitmenl 
procea. il less tban a year, specially 10 
where computerisation has been done. In 
• few exceptional cales "bere a very larlo 
Dumber of apphcations have been received 
for popular categories lake Office Clerks, 
Ticket CoHecton etc. or where some 
irregularitiel had come to notice and the 
matter bad to be enquired into, the time 
taken for rinalisation of tbe panels had 
been more than a year. 

Deaths due to BraiD Fever In Karaataka 

523. SHRI H.N. NANJB GOWDA: 
SHRJ O.S. BASAVARAJU: Will 

the Minister of HEALTH AND FAMILY 
WELFARE be plea.ed to stlte : 

(.> whetber Vaion Goyernment are 
aware tbat due to brain rover several deaths 
are occurriDI in KarOltaka State; 
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(b) whether Union Government have 
provided any kind of help to the State 
Government for .h is purpose ; 

(c) if so, the details tbereof and the 
number of deatbs occuned so far due to 
brain fever ; 

(d) whelher it is a fact that the medi-
cines etc. to cure brain fever are not available 
in Government hospitals and dispensaries 
in Karnatalea State; and 

(e) further steps contemplated by the 
Central Government in this regard ~ 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA. 
NAND) : (a) Yes, Sir. 

(b) Yes, Sir. 

(c) to (e) In 1985, upto 29th June, J 985, 
112 cases and 45 deaths due to Japanele 
Encephalitis have been reported. in 
Karnataka Tbe Union Government provides 
tecbnical and expert luidance throulh 
National Institute of Virology, Pune, 
National Institute of Communicable Dis-
easel, Delhi in tbe manalement of cases aDd 
diagnosil. States/UTs have been advised to 
spray DDT / SHC OD an area 2/3 Km. 
around a case wherever reported. DDT /BHC 
il lupplied from National Malaria Eradica-
.ion Prolramme for control of Japanese 
Encephalitis. Foagin. operations with 
Malathion have Iiso been proposed. 
Vaccines are supplied to the Stat~1 on 
demand by tbe Director, National Malaria 
Eradication Programme, Delhi. Detailed 
Iuidelinel regarding caulalion, transmislioD, 
epidemiology, entomology, lilns, symptoms, 
treatment, vaccine and other preventive 
mealures has been il.fled to all States/U. T •. 
Symptomatic treatment is liveD to patients 
of Japanese Encephalitis and adequate 
quantities of required drug. are reported to 
be stocked in all the problem areal. 

Stoppage of K. K. Express from Adoni 
"Itbelra". and providinl a Stoppage 

of Udyan Express .t KOIlgi 

S24. SHRI "E. A YY APU REDDY 
Will tbe Miniller of RAIL WA YS be pleased 
to Itate: 

(a) whetber the K. K. Express runninl 
between Bangalore and New Delhi used to 
stop al Adoni in Andbra Pradesh bu. is 
Dot stopping at Adoni from Ist May, 
1985; 

(b) if SOt the reasons tberefor; 

(c) whether the Udyan Express runnin. 
between Banaalore and Bombay stops at 
Kosigi in Kurooo) district of Andbra 
Pradesh; 

(d) if not, whether a number of repre-
sentations were sent to tbe Railway autbori. 
ties to Itop the Udyan Express train at 
Kosigi; and 

(e) if so. action taken thereon and 
whetber there are proposal to relchedule 
tbe timings of tbe Udyan Expr~ss ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SYRI 
MADHA VRAQ SCINDIA) : (a) Yel, Sir. 

(b) For want of )onl di4.itaDce traffic 
offerin,. 

(c) No. Sir. 

(d) Yes, Sir. 

(e) Matter bal been examined but stop-
pa.e has Dot been found justified on account 
of meagre traffic ofrering. There is no 
proposal at present to revile the timin •• 
of Udyao Express. 

UtllizatioD of Godavari Water for 
Power and lrrigat Ion 

525. SHRI E. A YY APU REDDY 
Will the Mmister of IRRIGATION AND 
POWER be pleased to stale: 

(a) wbether aoy surveyor invesdlatioa 
bal been conducted for tbe maximum utili· 
sation of the fiver Godavari botb (or pow"r 
and irrilation; 

(b) whether the Bachavat Award provi-
ded for deviation of water from Godavari 
to tbe Krishna basin to aUlment irriaatioD 
iD KrimDa basin; 

(c) "betber tbe Union Government bas 
taken any I.CpS to persuade tbe CODcerne. 
Slate. to exploit tbe Godavari river ror 




